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 REPORT  

IN COMPLIANCE OF ORDER PASSED BY THIS HON’BLE TRIBUNAL, WESTREN ZONE 

BENCH, PUNE ORDER DATED 4.7.2023, REGARDING A COMPLAINT /LETTER RECEIVED 

FROM SHRI ARVIND S. HIVARALE AGAINST THE RESIDENTS AND FRAMERS OF VILL. 

RAHER TAL. NANDED, MHARASHTRA REGARDING ILLEGAL EXCAVATIION OF SOIL AND 

SAND, TREE FELLING BEING DONE BY THEM AND ALSO USING FERTLIE SOIL FOR BRICK 

KILNS.   

 

Sr. 
No.  

Description Annexure  

1. A complaint received from Shri Arvind S. Hivarale, Vill. Rahe Tal. 
Naigaon Dist. Nanded received by this office through PG Portal on 
28.08.2023  

1 

2 Complaint was regarding illegal mining of sand and soil this was 
communicated to District Mining Officer, Nanded & Tahasildar 
Naigaon Dist. Nanded through e-mail on 29.08.2023 

II 

3. Letter to Complainant with a copy to District Mining Officer, Nanded 
& Thasidar Naigaon Dist. Nanded dtd. 29.08.2023  

III 

4 Hon’ble National Green Tribunal, Western Zone Bench, Pune order 
on 04.07.2023 

IV 

5 letter to District Mining Officer, Nanded, Tahasildar, Naigaon Dist. 
Nanded & Dy. Conservator of Forest, Nanded on 10.10.2023 

V 

6 Maharashtra Clamp type Traditional Brick Kilns (Sitting Criteria for 
Establishment) Rules, 2016 published on 26th August-2016 

VI 

7 Central pollution Control Board direction (CPCB) issued direction on 
27.06.2017 

VII 

8 A copy of Notification referred above is communicated to all The 
District Collectors in Maharashtra by Joint Director (APC), MPCB, 
Mumbai vide BO/MPCB/JD (APC)/TB-2/BK/CC-0116 dtd. 07.03.2022 

VIII 

 

1.0       BACKGROUND: 

i) The Board has received a Complaint from Shri Arvind S. Hivarale, Vill. Raher Tal. 

Naigaon Dist. Nanded through PG Portal on 28.08.2023(Annexure-I). The 

complaint was regarding illegal mining of sand, soil and damage to ancient 

Temple/harm to farmers thereby causing damage to the Environment. The 

Complaint was regarding illegal mining of sand and soil the Board has 

communicated to District Mining Officer, Nanded & Tahsildar, Naigaon Dist. 

Nanded through e-mail on 29.08.2023(Annexure-II) and requested to investigate 

the matter and inform complainant as well as Respondent Board. This office has 

also informed the Complainant to make further correspondence with the concerned 

authorities vide letter dtd. 29.08.2023. A copy of said letter dated 29.8.2023 is 

enclosed and marked as Annexure III.    

 

ii)  Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi 
passed an order dated 4.7.2023 in Inward No NGT/WZ/Pune/478/2023 complaint 
dated 16.5.2023 received from Shri Arvind S. Hivarale against the residents & 
Farmers of Vill. Raher, Taluka : Naigaon District: Nanded, Maharashtra regarding 
illegal excavation of soil and sand, tree felling being  done by them and also using 
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fertile soil for brick Kilns. A copy of said order dated 4.7.2023 is enclosed and 
marked as an Annexure IV.  

 
 

iii) The Hon’ble NGT has passed an order dated 4.7.2023 and call for a report from 

the Maharashtra pollution control Board (MPCB) with respect to truthfulness of this 

complaint made to us, we shall verified after visiting the spot by the responsible 

officers of MPCB”  

 

2.0     APPROACH: 

 Site visit by the Board Officials on 05.10.2023  

 Letter to Complainant with a copy to District Mining Officer, Nanded & Tahsidar Naigaon 

Dist. Nanded dtd. 29.08.2023 

 NGT Order Communicated to District Mining Officer, Nanded, Tahsildar, Naigaon Dist. 

Nanded & Dy. Conservator of Forest, Nanded by e- mail on 25.09.2023 for necessary 

action. 

 Reminder letter to District Mining Officer, Nanded, Tahsildar, Naigaon Dist. Nanded & Dy. 

Conservator of Forest, Nanded on 10.10.2023 for necessary action in the matter 

(Annexure-V) 

 

3.0   BRICK KILNS & SAND DREDGING AREA- RAHER TAL. NAIGON, DIST: NANDED 

 This location of said Complaint is at Village Raher Tal. Naigaon Dist Nanded along 

the bank of the Godavari River towards South side. 

 Village Raher is located about 1.5 KM from River Godavari. 

 There is Lord Narasimha Temple, Datta Temple and  Mahanubhav Panth Sthan 

located on the  bank of river Godavari. Adjacent to Narasimha Temple there is a 

Ghat at River Godavari. 

 There is no any industrial activity located nearby in the vicinity of 20 km radius.  

 There is a bridge on Umri- Narsi Road on Godavari river near Brick Kiln cluster 

site. 
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The location maps (Google images) of Location of Complaint at Vill. Raher Tal. Naigaon Dist. 

Nanded  

 

 

Satellite image of Location of Complaint at Vill. Raher Tal. Naigaon Dist. Nanded  
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Traditional Brick Kilns located near river Godavari, Vill. Raher Tal. Naigaon Dist. Nanded 

 

4.0  PREVALENT NOTIFICATIONS ISSUED BY MPCB, DIRECTION ISSUED BY CPCB AND 

DRAFT NOTIFICATION OF MOEF &CC RELATED TO BRICK KILNS 

 

i) NOTIFICATIONS ISSUED BY MPCB : 

In exercise of the powers conferred under sub-section (2) of Section-54 read with 

clause (z) of sub-section (2) of the said section and sub-section (1) of section 21 of 

the Air (Prevention & Control of Pollution) Act, 1981, the State Govt after consultation 

with the Maharashtra Pollution Control Board notified, guidelines for the establishment 

of clamp type traditional brick kilns in the State of Maharashtra as- THE 

MAHARASHTRA CLAMP TYPE TRADITIONAL BRICK KILNS (SITTING CRITERIA 

FOR ESTABLISHMENT) RULES, 2016. 

 

As per the Maharashtra Clamp type Traditional Brick Kilns (Sitting Criteria for 

Establishment) Rules, 2016 published on 26th August-2016 ((Annexure-VI):   

      Short Title & Commencement 

3. The traditional clamp type brick kilns manufacturer having capacity more than 

50,000 numbers of bricks per batch of the size 9X4X3" and having capacity 

25,000 Nos. per batch of the size 9X4X6 shall obtain consent from the Board, 

They shall comply with the Notification dated 22nd July 2009 issued by 

MOEF, GOI and National Ambient Air Quality Standards Dated 16th 

November 2009, 

4. The traditional clamp type brick kilns manufacturer having capacity less than 

50,000 numbers of bricks per batch of the size 9X4X3 and having capacity 
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25,000 Nos. per batch of the size 9X4X6" shall comply with National Ambient 

Air Quality Standards Dated 18th November 2009. 

A. Implementation of Clamp type Traditional brick Kiln (location & Establishment) 

Rules, 2016. 

1. The traditional clamp type brick kiln shall be established 200 

mtrs away from the human habitation, having more than 

1000 population. 

2. The traditional clamp type Brick kilns shall be established 

200 mtrs. away from the National Highway and State 

highway. 

 

4.1 Directions issued by CPCB: 

The Central pollution Control Board has issued (CPCB) has issued direction vide 

letter dated 27.06.2017 to State Pollution Control Board/Pollution Control Committees 

(Annexure-VII), wherein it is directed that- 

I. All the Brick Kilns operating without permission and valid consent from 

SPCBs, not meeting prescribed norms and siting guidelines be closed down 

with immediate effect.  

II. Provide status on conversion of natural drafts to induced draft Brick Kiln (with 

rectangular Kiln shape and Zig-Zag brick Kiln setting). 

III. Enforce strictly the sitting criteria guidelines for Brick Kilns. 

IV. All the moving area around the main Brick should be paved with Bricks to 

minimize the fugitive dust emissions from the Brick Kiln Operations. This 

condition should be incorporated in the Consent condition while granting the 

consent by the respective State Boards. 

V. Ensure that fine dust does not accumulate all around the Brick kiln. 

 

4.2  Notification issued by MoEF & CC  dtd. :22.02.2022 G.S.R. 143 (E)- 

In exercise of the power conferred by section 6 & 25 of the Environment 

(Protection) Act, 1986 (29 of 1986), the central Government thereby makes the 

following rules further to amend the Environment (Protection) Rules, 1986. The 

important point of said notifications are as below,   

”74- Brick Kilns-Particulate Matter in Stack emission 250mg/Nm3 

1. All Brick Kilns shall provide stack as specified in notification. 
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2. All new brick kilns shall be allowed only with zig-zag technology or vertical shaft or use of 

Piped Natural Gas as fuel in brick making and shall comply to these standards as 

stipulated in this notification.  

3. The existing brick kilns which are not following zig-zag technology or vertical shaft or use 

Piped Natural Gas as fuel in brick making shall be converted to zig-zag technology or 

vertical shaft or use Piped Natural Gas as fuel in brick making within a period of (a) one 

year in case of kilns located within ten kilometer radius of non-attainment cities as defined 

by Central Pollution Control Board (b) two years for other areas. Further, in cases where 

Central Pollution Control Board/Sate Pollution Control Board/Pollution Control 

Committees have separately laid down timeline for conversion, such order shall prevail. 

4. All brick kilns shall use only approved fuel such as Piped Natural Gas, coal, firewood 

and/or agricultural residues. Use of pet coke, tyres, plastic, hazardous waste shall not be 

allowed in brick kilns. 

5. Brick kilns shall construct permanent facilities (port hole and platform) as per the norms 

or design laid down by the Central Pollution Control Board for monitoring of emissions. 

6. Brick kilns should be established at a minimum distance of 0.8 KM from habitation and 

Fruit orchards.  

7. Brick kilns should be established at a minimum distance of one kilometer from an existing 

brick kiln to avoid clustering kilns in an area. 

8. Brick kilns shall follow process emission/fugitive dust emission control guidelines as 

prescribed by concerned State Pollution Control Boards/Pollution Control Committees. 

9. The ash generated in the brick kilns shall be fully utilized in-house in brick making. 

10. All necessary approvals from the concerned authorities including the mining department 

of the concerned State or Union Territory shall be obtained for extracting the soil to be 

used for brick making in the brick kiln. 

11. The brick kiln owners shall ensure that the road utilized for transporting raw materials or 

bricks are paved roads. 

12. Vehicles shall be covered during transportation of raw material/bricks”. 

 

MPCB has communicated to all the District Collectors to implement said Notification vide 

letter No BO/MPCB/JD (APC)/TB-2/BK/CC-0116 dtd. 07.03.2022. A copy of an abstract of said 

notification is enclosed and marked as an Annexure-VIII.  

 

5.0 OBSERVATIONS & FINDINGS: 

 During visit contacted complainant Shri Arvind S. Hivarale telephonically but he 

was out of station and informed that, he is not available and sent his representative 

Shri Parmesh Kawathe to accompany.  

 Being a rainy season there was flow to River. 

 No sand dredging activity was observed on the riverbank/bed. But the Fisherman 

informed that the sand dredging activity is carried out in the Godavari river during 

summer or when the riverbed is dry.  

 However, a dredged sand depot was noticed behind Narsinha Temple near a 

construction site.   

 The residents informed that the brick kiln owners use the soil from the bank of river 

Godavari for manufacturing of bricks.   

 Tree cutting was not noticed, but very few trees like babul were observed cut on 

the bank of river. 
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 There are about 25 no. of Traditional Brick Kilns in the vicinity in cluster form. 

These kilns are located along either side of Narsi - Umri Rd. All the kilns were not 

in operation due to rainy season. Hips of ready bricks were noticed at all the kiln 

sites.  

 Coal & Rice husk stock was found near some kilns. It seems that these are used 

as a fuel in Traditional Brick Kilns. 

 During visit met Shri Panditrajdada Khamnikar who is the priest of Shri Datta 

Mandir Shrikshtra at Raher Tal. Naigaon Dist. Nanded which is located at the bank 

of River Godavari, he informed that, during summer & Winter season traditional 

brick kilns are in operation. 
 

 The brick kilns of Clamp type traditional brick which is manufactured with the help 
of raw material- Clay & Ash where coal and rice husk is used as fuel.  

 

 The Brick Kilns located at Raher Tal. Naigaon Dist. Nanded are Clamp type 

traditional Brick Kilns. These Brick Kilns are not yet converted to zig-zag 

technology or vertical shaft or use Piped Natural Gas as fuel in brick making as 

defined by Central Pollution Control Board & also does not fulfil minimum distance 

of one kilometer between adjacent brick kilns to avoid clustering of kilns in an area.  

 
       The brick kilns were not in operation during the visit on 05.10.2023. The brick kilns 

are generally not operated during the monsoon period and starts operation during winter 
& summer i.e. November to May. Rice husk and coal were found stored on some plots as 
shown in photographs. 
 

 

 
 

          No sand dredging activity is noticed at Godavari River at Raher Tal. Naigaon Dist-Nanded 
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               Sand depot behind Narsinha Temple at Raher Tal. Naigaon Dist. Nanded 

 
 

 

Traditional Brick Kilns located at Raher Tal. Naigaon Dist. Nanded.  Rice husk is found  

stored at site.  
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            Traditional Brick Kilns located at Raher Tal. Naigaon Dist. Nanded.  Coal is found stored  

             at site.  

 

Shri Datta Mandir Shrikshtra at Raher Tal. Naigaon Dist. Nanded 
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Traditional Brick Kiln located at Raher Tal. Naigaon Dist. Nanded 

 

Shri Narsinha Mandir at Raher Tal. Naigaon Dist. Nanded 

As the brick kiln were not in operation & no representative was available at site the 

capacity of brick kiln is not available, but some of the kiln owners may manufacture more 

bricks than specified in said Notification (Section A-3). Brick kilns owners have not 

obtained any consent from MPCB. The traditional clamp type brick kilns manufacturer 

having capacity more than 50,000 numbers of bricks per batch of the size 9X4X3" and 

having capacity 25,000 Nos. per batch of the size 9X4X6 shall obtain consent from the 

Board, They shall comply with the Notification dated 22nd July 2009 issued by MOEF, 

GOI and National Ambient Air Quality Standards Dated 16th November 2009, 
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Maharashtra Clamp type Traditional Brick Kilns (Sitting Criteria for Establishment) Rules, 

2016 (published on 26th August-2016),   

 

6.0  Monitoring of Godavari river water quality at Raher: 

Sub-Regional Office, Maharashtra Pollution Control Board, Nanded is regularly monitoring 

the water quality of river Godavari under NWMP at Raher, Tal: Naigaon, Dist: Nanded. The 

analysis results of Godavari river water at Raher Tal. Naigaon Dist. Nanded for last sixteen 

months are enclosed herewith. From the reports, it is observed that, most of the major parameters 

are within the standards mentioned in National water quality for river priority-I. 

 

The analysis results of Godavari river water at Raher Tal. Naigaon Dist. Nanded 

Month  pH Dissolved 
Oxygen 
(mg/l) 

B.O.D. 
(mg/l) 

C.O.D. 
(mg/l) 

Nitrate 
(mg/l) 

Fecal 
Coliform 
(MPN/100 
ml) 

June-2022 8.1 6.3 3.2 16 1.13 4.5 

July-2022 8.3 4.3 6.2 32 1.32 12 

Aug -2022 8.3 6.7 3.6 12 0.47 1.8(BDL) 

Sept-2022 7.8 5.7 4.5 16 2.58 1.8(BDL) 

Oct-2022 8.6 6.1 3.2 16 2.5 1.8(BDL) 

Nov-2022 8.5 6.2 4.6 16 2.4 1.8(BDL) 

Dec-2022 8.5 6.2 4.8 20 1.68 6 

Jan-2023 8.5 6.2 4.6 16 2.4 1.8(BDL) 

Feb-2023 8.2 6.6 2.6 12 0.59 4 

March-2023 8.7 6.7 4 20 0.31 33 

April-2023 8.1 6.8 3.8 16 4.32 1.8(BDL) 

May-2023 8.5 6.7 2.8 12 1.7 14 

June-2023 8.5 6.1 3.6 28 0.3(BDL) 1.8(BDL) 

July-2023 8.7 7.1 3 8 1.05 4.5 

Aug-2023 8.5 6.0 6.0 32.0 3.28 9.3 

Sept-2023 8.6 6.4 4.6 28.0 2.69 9.0 

 

7.0  Action Taken:  

Whether all kilns have obtained necessary approvals from the concerned authorities 

including mining department for extracting the soil to be used for brick making in the brick kiln 

needs to be verified.  

In this regard this office has called report from District Mining officer, Nanded and  

Tahsildar Naigaon Dist. Nanded vide this office letter dtd. 10.10.2023 as the subjected complaint  

is related with illegal mining of sand & soil. The report regarding illegal cutting of trees is called 

from Dy. Conservator of Forest, Nanded.  

  

8.0 CONCLUSION & RECOMMENDATIONS:  

The brick kilns are located at Raher Tal. Naigaon Dist. Nanded are clamp type 
traditional bricks manufactured with the help of clay, ash and coal/rice husk is used as 












































